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THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): (a) Yes, 
Sir. Large areas of Uttar Pradesh parti- 
cularly in eastern parts, are prone to da- 
mages by floods. 

(b) The proposals include construction 
of additional marginal embankments, 
drainage channels, town protection works 
and anti-erosion works and improvements 
to  the flood forecasting network. 
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Pension scheme for the employees covered 
under the     Employees'  Provident     

Fund Scheme 

*185. SHRl GURUDAS DAS GUPTA: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether it is a fact that Government 
have finalised a pension scheme for the 
employees covered under Employees' Pro- 
vident Fund Scheme; 

(b) if 50, the details thereof; and 

(c) by when it is proposed to be imple- 
mented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (INDEPEN- 
DENT CHARGE) (SHRI K. RAMA- 
MURTHY):  (a) No, Sir. 

(b) and (c) Do not  arise. 

SHRI GURUDAS DAS GUPTA: Sirj 
I understand that the Board of Trustees 
of the Employees' Provident Fund 
Scheme has submitted a comprehensive 
plan with regard to the sanctioning of a 
pension scheme. My supplementary is 
whether the Government has agreed to 
such  a suggestion. 

SHRI K. RAMAMURTHY: Mr. Chair 
man, Sir, it is true that the Central Board 
of Trustees for Provident Fund have for- 
mulated a scheme for giving pension to 
all the provident fund contributors and 
the same has been forwarded to the Gov- 
ernment. Some amendment has to be 
brought in the Provident Fund Act. We 
received it and it is under our considera- 

tion, i assure the hon. Member that an 
early decision will be taken in this regard. 

SHRl GURUDAS DAS GUPTA: My 
supplementary was this. This scheme in- 
cludes a large number of workers who 
are' unorganised just like in beedi, plan- 
tation, etc. industries. Therefore, it is 
essential that some protective cover is 
extended to them. In view of this I would 
like to know from the Minister categori- 
cally whether the Government is aware 
of the condition of the workers of this 
sector and whether they will take action 
positively   to   improve   their   condition. 

SHRI K. RAMAMURTHY: Sir, as I 
have already mentioned, all the provident 
fund contributors will get this pension as 
per the scheme formulated by the Board 
of Trustees. Secondly, before we decide 
anything on this matter, definitely, we 
will consult the Trade Unions and if 
they give any suggestion, we will look 
into it. 

MR. CHAIRMAN: Question Hour is 
over. 

WRITTEN  ANSWERS TO QUESTIONS 

Import of Cold Rolling    Mills for Salem 
Steel  Plant 

*186. SHRIMATI     SATYA     BAHIN: 
Will the Minister of STEEL be pleased to 
state: 

(a) whether it is a fact that a contract 
between NISSHO IWAI CORPORA- 
TION/HITACHI Ltd. and Salem Steel 
Plant for supply of Sendzimor type 
Cold Rolling Mill No. has been fina- 
lised; if so, what are the details thereof; 
and 

(b) whether the contract envisages in- 
volvement of any Indian sub-agent; if 
so.    the   details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (INDEPENDENT 
CHARGE) (SHRI SANTOSH MOHAN 
DEB) : (a) and (b) A Statement is laid on 
the Table of the House. 


